GOVERNMENT OF INDIA
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Availability of Safe Drinking Water
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Will the Minister of DRINKING WATER AND SANITATION be pleased

o state:

(a) the population covered under safe drinking water and the details of the
fully/partially covered and quality affected areas in regard to safe

drinking water, State/UT-wise;

(b) the targets fixed and achievements made along with the funds released
and utilised under drinking water schemes/programmes during each of
the last three years and the current year indicating the steps taken by the
Government to provide safe drinking water to the entire population of
the country and the time-limit fixed for the purpose, State/UT-wise;

(c) the total number of the households/habitations in the country with water

pipeline connections, State/UT-wise;



(d) whether the Government proposes to provide additional funds/special
package to some States for providing safe drinking water, and if so, the
details thereof; and

(e) the details of the monitoring mechanism put in place by the Government
for better and effective implementation of the drinking water
schemes/programmes in the country?

ANSWER

MINISTER OF STATE FOR DRINKING WATER AND SANITATION
(SHRI RAM KRIPAL YADAYV)

(@) The State/UT-wise details (as on 30.11.2015) of rural population covered
under safe drinking water and fully/partially covered and quality affected
habitations with regard to safe drinking water are at Annexure-I.

(b) Drinking Water Supply is a State subject. Under National Rural Drinking
Water Programme, this Ministry provides financial and technical assistance to
States to supplement their efforts to provide adequate safe drinking water to
rural population. To increase the availability of drinking water, the Ministry
has suggested to adopt water conservation measures like roof top rainwater
harvesting, erecting sustainability structures for water conservation etc.
Moreover Hydro Geomorphological Maps (HGM) are being used for
accurately locating new drinking water sources in the field. The State/UT
wise details of the targets fixed and achievements made along with the
funds released and utilised under drinking water schemes/programmes
during each of the last three years and the current year as reported/
entered by the States on Integrated Management Information System
(IMIS) of the Ministry are at Annexure-11 & 111 respectively.

(c) The State/UT wise details of total number of habitations in the country with

water pipeline connections are at Annexure-1V.

(d) Any additional release of funds under National Rural Drinking Water
Programme to any State/UT can be made in the last quarter of the financial
year after taking into account the requirement of the State/UT, the extent of
expenditure of the funds already released to the State/UT, and the availability
of savings at the national level. At present, there is no proposal for special
package.

(e) The Ministry of Drinking Water & Sanitation reviews the implementation of
the National Rural Drinking Water Programme (NRDWRP) periodically by
conducting national and regional review meetings and video conferences with
the State Department officers dealing with rural water supply. Conferences of
State Secretaries in-charge of Rural Drinking Water Supply and Sanitation of
all States are also held time to time wherein the progress achieved under
NRDWP is reviewed. Senior Officers / Technical Officers of the Ministry also



visit the States to observe the progress of implementation of the programme.
The review meetings and visits provide information about the implementation
of the Programme and enables the Government of India and State Governments
to focus on the areas where progress is lacking.



Annexure referred to in part (a) of Lok Sabha Unstarred Q. no. 907 for answer on 03.12.2015

Total Fully Covered Partially Covered Quality Affected
S:No. State Ha’;i(zaotifon POpt':;'ﬁn n No of Habitation POpli':lilr?n " No of Habitation POpli':;:m n No of Habitation | Population in Lakh

1 [ANDMAN and NICOBAR 400, 2.65 324 2.35 76 0.30 0 0.00
2 |ANDHRA PRADESH 48206 367.23 29739 214.94 17891 148.02 576 4.27
3 |ARUNACHAL PRADESH 7730 12.83 2636 4.85 5017 7.76 77 0.22
4 |ASSAM 89910 300.05, 50956 161.17 30096 105.79 8858 33.09
5 |BIHAR 110140 992.69 62623 514.69 44484 457.96 3033 20.04
6 |CHANDIGARH 18 1.00 0 0.00 18| 1.00 0 0.00
7 |CHHATTISGARH 73848 197.70 68544 179.23 3733 13.79 1571 4.67
8 |DADRA & NAGAR HAVELI 70 2.16 0 0.00 70| 2.16 0 0.00
9 |DAMAN & DIU 21 0.84 0 0.00 21 0.84 0 0.00
10 [GOA 347 7.31 345 7.30 2 0.01 0 0.00
11 [GUJARAT 34846 366.14 34824 365.70 4 0.07 18 0.36
12 |[HARYANA 7958 181.06 7585 172.56 360 7.93 13 0.57
13 [HIMACHAL PRADESH 53604 66.66 41315 51.79 12289 14.87 0 0.00
14 [JAMMU AND KASHMIR 15798, 101.49 8600 59.85 7192 41.48 6 0.16
15 [JHARKHAND 119667 267.40 116284 263.41 3350 3.94 33 0.05
16 |[KARNATAKA 59945 400.02 26985 241.50 30798 142.33 2162 16.19
17 |KERALA 11883 268.75 2588 53.42 8574 198.99 721 16.33,
18 [LAKSHADWEEP 9 0.51 0 0.00 9 0.51 0 0.00
19 [MADHYA PRADESH 127552 530.31 126762 526.30 297 2.19 493 1.82
20 |MAHARASHTRA 100639 661.07, 90103 518.21 9970 129.04 566 13.82
21 |MANIPUR 2870 23.26 2153 16.39 717 6.87 0 0.00
22 |MEGHALAYA 10487, 26.65 1396 3.65 9060 22.83 31 0.17
23 |MIZORAM 760 5.38 321 2.08 439 3.30 0 0.00
24 INAGALAND 1530 17.27, 575 6.80 890 9.28 65| 1.19
25 |ODISHA 157158 358.84 98018 210.30 54544 136.77 4596 11.77
26 |PUDUCHERRY 266 4.38 151 3.04 115 1.34 0 0.00
27 |PUNJAB 15395 179.93 11329 140.38 2228 20.34 1838 19.21
28 |RAJASTHAN 121683 508.46 67994 270.50 31761 151.12 21928 86.83
29 |SIKKIM 2084 4.59 659 1.26) 1425 3.33 0 0.00
30 |[TAMIL NADU 100018 395.58 89632 358.55] 10035 35.35 351 1.68
31 |TELANGANA 24802 236.65] 14395 131.32 9186 88.63 1221 16.69
32 |TRIPURA 8723 44.92 3887 23.41] 492 2.28 4344 19.24
33 |UTTAR PRADESH 260801 1687.69 259296 1675.45 1123 9.09 382 3.15
34 |UTTARAKHAND 39309 73.28 21588 40.72 17695 31.49 26 1.07
35 |WEST BENGAL 104826 744.19 47450 353.30 46454 299.60 10922 91.29

Total 1713303 9038.94 1289057 6574.42 360415 2100.60 63831 363.88
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Annexure referred to in part (b) of Lok Sabha Unstarred Q. No. 907 due for answer on 3.12.2015

Annexure-li

2012-13 2013-14 2014-15 2015-16 (as on 30.11.2015)
S.No. State Targeted Actual Covered Targeted Actual Covered Targeted Actual Covered Targeted Actual Covered
1 ANDAMAN and NICOBAR 0 0 0 0 10 0 0 0
2 ANDHRA PRADESH 5477 5699 5772 6379 2763 2819 2543 864
3 ARUNACHAL PRADESH 292 358 304 369 248 214 261 96
4 ASSAM 7230 7110 7174 6552 9908 6399 6260 516
5 BIHAR 15015 10960 14100 12787 13354 12236 9255 3329
6 CHANDIGARH 0 0 0 0 0 0 0 0
7 CHATTISGARH 12641 9111 10700 11832 10900 12173 5805 1059
8 DADRA & NAGAR HAVELI 0 0 0 0 0 0 0 0
9 DAMAN & DIU 0 0 0 0 0 0 0 0
10 GOA 0 0 0 0 0 0 0 0
11 GUJARAT 1150 1856 2125 4085 2292 2509 1249 571
12 HARYANA 955 895 861 702 534 523 498 78
13 HIMACHAL PRADESH 2532 2650 2505 2587 2509 2560 2074 1137
14 JAMMU AND KASHMIR 1279 1153 963 901 804 642 692 65
15 JHARKHAND 16583 17335 9468 12546 16532 9185 3645 1133
16 KARNATAKA 10403 13284 15475 17522 10381 15398 11375 3805
17 KERALA 696 668 839 356 985 221 1259 182
18 LAKSHADWEEP 0 0 0 0 0 0 0 0
19 MADHYA PRADESH 17074 17483 13120 13858 12446 12378 10409 6513
20 MAHARASHTRA 5940 4637 5066 4064 4200 3747 2835 653
21 MANIPUR 250 197 249 260 200 224 200 44
22 MEGHALAYA 628 510 755 549 411 285 227 17
23 MIZORAM 57 5 46 57 81 51 10 3
24 NAGALAND 175 178 85 155 120 190 0 24
25 ODISHA 12209 19484 11812 18447 19538 20521 6930 9923
26 PUDUCHERRY 30 0 0 0 0 0 0 0




27 PUNJAB 1473 617 1545 1227 726 570 709 95
28 RAJASTHAN 9137 3943 4835 4244 5848 3513 2122 953
29 SIKKIM 280 101 200 87 200 128 75 11
30 TAMIL NADU 7000 7203 6000 5742 5017 8622 4500 196
31 TELANGANA 2085 2143 2106 1281
32 TRIPURA 1052 1323 1115 1120 1382 1538 1385 349
33 UTTAR PRADESH 24000 23727 24612 22666 6429 10461 3761 661
34 UTTARAKHAND 1085 983 1083 988 1056 976 862 303
35 WEST BENGAL 4152 4236 3221 3347 6297 5891 5584 1692

158795 155706 144030 153429 137256 136117 86631 35553

Total




Annexure referred to in part (b) of Lok Sabha Unstarred Q. No. 907 due for answer on 3.12.2015 (Rsin crore)

Annexure-lll|

2012-13 2013-14 2014-15 2015-16

.No. State Release Expenditure Release Expenditure Release Expenditure Release Expenditure

1 Andaman And Nicobar 0.78 0 0.09 0.64 0.81 0.43 0 0
2 Andhra Pradesh 485.14 672.82 631.52 662.4 377.78 427.08 101.01 119.76
3 Arunachal Pradesh 223.22 220.65 237.32 230.97 109.83 119.5 40.14 36.52
4 Assam 659.21 594.02 514.98 635.18 545.87 586.88 141.97 97.65
5 Bihar 224.3 293.09 338.95 307.43 340.48 381.9 132.59 173.99
6 Chandigarh 0 0 0 0 0 0 0 0
7 Chattisgarh 148.64 162.85 135.2 172.38 150.74 165.22 45.38 37.75
8 Dadra & Nagar Haveli 0 0 0 0 0 0 0 0
9 Daman & Diu 0 0 0 0 0 0 0 0
10 Goa 0.03 0 0 2.22 0 0 1.66 0
11 Gujarat 717.47 797.93 515.07 627.95 405.58 491.44 159.56 198.48
12 Haryana 313.41 275.54 229.52 301.15 277.98 228.82 70.23 42.88
13 Himachal Pradesh 129.9 124.06 130.81 153.33 120.89 120.18 47.04 44.68
14 Jammu And Kashmir 474.5 488.09 414.82 499.79 474.41 458.03 158.43 93.63
15 Jharkhand 243.43 204.87 243.29 277.96 175.18 206.88 60.59 68.64
16 Karnataka 869.24 874.78 897.29 928.81 563.91 622.37 187.1 129.86
17 Kerala 249.04 193.62 212.04 265.1 124.1 131.86 39.21 53.68
18 Lakshadweep 0 0 0 0 0 0 0 0
19 Madhya Pradesh 539.56 430.27 474.95 483.98 440.18 399.94 152.51 222.29
20 Mabharashtra 846.48 612.61 690.27 657.46 748.23 901.96 231.67 386.5
21 Manipur 66.21 55.54 55.3 57.17 88.54 92.25 16.67 33.83
22 Meghalaya 97.61 101.44 103.4 114.81 69.5 81.02 21.66 21.74
23 Mizoram 47.92 33.88 44.89 33.37 34.5 39.81 11.59 13.84
24 Nagaland 110.2 108.56 61.07 52.38 101.44 86.45 14.29 27.32
25 Odisha 210.58 249.39 317.07 288.08 230.67 257.29 79.81 99.87
26 Puducherry 0.88 0 0.06 0 0 0 0 0
27 Punjab 144.27 121.22 147.95 159.05 97.38 90.23 27.33 34.17
28 Rajasthan 1411.36 1417.01 1332.49 1572.96 1304.64 1386.79 384.6 321.78
29 Sikkim 32.36 38.89 26.56 71.25 31.7 32.03 4.81 4.88
30 Tamil Nadu 570.17 625 387.11 527.57 382.46 432.39 86.97 88.02
31 Telangana 212.24 189.25 62.02 77.08
32 Tripura 100.59 99.36 89.93 94.19 68.31 64.81 16.38 22.62




33 Uttar Pradesh 980.06 600.77 794.93 858.5 1036.3 1146.18 242.6 428.94
34 Uttarakhand 74.28 147.99 87.61 138.59 111.48 152.94 48.95 49.34
35 West Bengal 502.36 536.43 485.83 757.11 431.09 480.72 128.7 161.1

Total 10473.2 10080.68 9600.32 10931.78 9056.22 9774.65 2715.47 3090.84




Annexure referred to in part (c) of Lok Sabha Unstarred Q. No. 907 for answer on 03.12.2015

Annexure-1V
S. No. State /UT Nos. of Habitations with Piped Water Supply

1 |ANDAMAN and NICOBAR 254
2 |ANDHRA PRADESH 35391
3 |ARUNACHAL PRADESH 3387
4 JASSAM 31650
5 BIHAR 3732
6 [CHANDIGARH 0
7 CHATTISGARH 13655
8 |DADRA & NAGAR HAVELI 0
9 |[DAMAN & DIU 0
10 |GOA 0
11  |GUJARAT 31446
12 |HARYANA 7650
13 [HIMACHAL PRADESH 52803
14 (JAMMU AND KASHMIR 14916
15 |JJHARKHAND 11767
16 |KARNATAKA 51386
17 |KERALA 11495
18 |LAKSHADWEEP 0
19 |MADHYA PRADESH 19846




20 [MAHARASHTRA 69572
21  |MANIPUR 2705
22 [MEGHALAYA 5898
23  |MIZORAM 674
24  INAGALAND 1317
25 |ODISHA 35600
26 |PUDUCHERRY 118
27 [PUNJAB 13631
28 |RAJASTHAN 40025
29 [SIKKIM 2094
30 |[TAMIL NADU 98715
31 [TELANGANA 21488
32 [TRIPURA 5947
33 |UTTAR PRADESH 5349
34 |[UTTARAKHAND 37744
35 [WEST BENGAL 36749

Total 667004




